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RESERVATION FOR DIFFERENTLY ABLED YOUTHS  

 

429 # SMT. KANTA KARDAM:  

 

Will the PRIME MINISTER be pleased to state:  

 

(a)  whether there is any reservation quota for differently abled youths in Government 

service;  

(b)  if so, the details thereof; and  

(c)  if not, the reasons therefor and the reaction of Government thereto? 

 

ANSWER 

 

MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES 

AND PENSIONS AND MINISTER OF STATE IN THE PRIME MINISTER’S OFFICE 

(DR. JITENDRA SINGH) 

 

(a) to (c):   Yes, Sir. 

 

The Rights of Persons with Disabilities Act, 2016, inter-alia, provides reservation for 

Persons with Disabilities. Four per cent of the total number of vacancies to be filled up by direct 

recruitment, in the cadre strength, in each group of posts, i.e. Groups A, B and C, are reserved 

for such persons in following manner – 

 

     Categories Percentage 

(a) blindness and low vision 1% 

(b) deaf and hard of hearing 1% 

(c) locomotor disability including cerebral palsy, leprosy cured, 

dwarfism, acid attack victims and muscular dystrophy 

1% 

(d) autism, intellectual disability, specific learning disability and 

mental illness; and 

(e) multiple disabilities from amongst persons under clauses (a) to (d) 

including deaf-blindness 

 

 

1% 
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